IN THF CENTRAL ADMINISTRATIVE TRTIBUNAL, JAIPUR BFNCH, JATPUR

CP 43/2002 (0A 233/99)
DATFE OF ORNDFR : 19.12.2002

Ajab Singh aged abhout 63 years son of Shri Rhure Singh,
resident of C/o Shri Ram Kishore Sharma, Green Park, Gudha
Katla Road, Behind Sant Ki Chakki, Randi Xui.

....Applicant

VFRSUS
1. Shri V.D. Gupta, General Manager, Western Railway,
Churchgate, Mumbhai.
2. Shri R.K. Meena, Sr. Divisional Railway Manager,

Western Railway, Jaipur.
. ...Respondents.

Mr. Vinod Goyal, Counsel for the applicant.
Mr. S.S. Hassan, Counsel for the respondents.

CORAM

Hon'ble Mr. H.O. Gupta, Member (Administrative)
Hon'ble Mr. M.L. Chauhan, Member (Judicial)

ORDFER (ORAL)

This Contempt Petition has heen filed for alleged
wilful disobedience of the order of the Tribunal dated

14.12.2001 in OA No. 233/99.

2. NMotices were issued and reply has bheen filed. ¥rom
the additional affadayit filed by the respondent contemners,
it is seen that the order of the Tribunal has heen complied
with. The learned counsel for the applicant, who is present
in the court, confirmed that the order of the Trihunal has
heen complied with. In the circumstances, this Coptempt

Peition is dismissed. Noticees are discharged.

(M.L. UHAN) (H.O. GUPTA)
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